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% faoett, 23 srqay, 2025
1.3 4831(3r).—ef¥res arior S A=W, 1976 (1976 T 21) T 9RT 3 FY STERT (1) T e
IR T ST L BY, el TR, USTel et sieh ohl THhTReT WX, TaggT, 31ad ATHivr foshre s o T o
TEARL STEH TTHIT Sk Lt B
[€. 1/1/2025-AR3TE]

MINISTRY OF FINANCE
(Department of Financial Services)
NOTIFICATION
New Delhi, the 23rd October, 2025

S.0. 4831(E).—In exercise of the powers conferred by sub-section (1) of section 3 of the Regional Rural
Banks Act, 1976 (21 of 1976), the Central Government, on being requested so to do by the Punjab National Bank
hereby changes the name of Assam Gramin Vikash Bank to Assam Gramin Bank.

[No. 1/1/2025-RRB]
SHALINI PANDIT, Jt. Secy.
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CIBLCET
S faoetY, 23 sreqa, 2025

3. 4832(31).— UTefyren wrior S ff=m, 1976 (1976 1 21) st 9/ 3 6T UL (1) AT J&d

TR T AT 3 BU, Fri ORI, ST ofoh ot it W, Taegm, qgas siaRR ITHT s o 719 i Sedst
YR TTHT i Ll

[€. 1/1/2025-ARTRE]

NOTIFICATION
New Delhi, the 23rd October, 2025

S.0. 4832(E).—In exercise of the powers conferred by sub-section (1) of section 3 of the Regional Rural
Banks Act, 1976 (21 of 1976), the Central Government, on being requested so to do by the Indian Bank hereby
changes the name of Puduvai Bharathiyar Grama Bank to Puducherry Grama Bank.

[No. 1/1/2025-RRB]
SHALINI PANDIT, Jt. Secy.

1L Ll
% faoett, 23 srqae, 2025

3. 4833(31).— Wefyren wrior S ffa=m, 1976 (1976 1 21) st &R 3 6t UL (1) AT Jed

IRl T ST #d U, e ST, USITel e sich ol FAWRIET 9T, TAggT, ©el RETon JrHior sieh o 1 i
SR B0 ITHIOT sieh Lt 2

[€. 1/1/2025-3R3TRE]

NOTIFICATION
New Delhi, the 23rd October, 2025
S.0. 4833(E).—In exercise of the powers conferred by sub-section (1) of section 3 of the Regional Rural

Banks Act, 1976 (21 of 1976), the Central Government, on being requested so to do by the Punjab National Bank

hereby changes the name of Sarva Haryana Gramin Bank to Haryana Gramin Bank.

[No. 1/1/2025-RRB]
SHALINI PANDIT, Jt. Secy.

EIBLCET
S faoetY, 23 srqay, 2025

1.3, 4834(3).—efre urior s AfafRm, 1976 (1976 T 21) s 9RT 3 Y STLWT (1) AT e
ITRAT 3T TART L §U, hrald TN, WRATT T s shl THhINET W, TAGgR, BTG U UTHIT Sfsh o 17 i
TCAR BTG UTHIT Sk el 2

[€. 1/1/2025-3R3TE]
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NOTIFICATION
New Delhi, the 23rd October, 2025

S.0. 4834(E).—In exercise of the powers conferred by sub-section (1) of section 3 of the Regional Rural
Banks Act, 1976 (21 of 1976), the Central Government, on being requested so to do by the State Bank of India hereby
changes the name of Chhattisgarh Rajya Gramin Bank to Chhattisgarh Gramin Bank.

[No. 1/1/2025-RRB]
SHALINI PANDIT, Jt. Secy.

CIBLCET
S faoetY, 23 s, 2025

3. 4835(37).—efre urior e AfafRm, 1976 (1976 T 21) s 9RT 3 Y STLWT (1) AT e

ITeRAT T SR L BU, sl R, AR € sieh ol THhTieT W, Taeg, eSS ATl e sfsh o A1
I TSR AES TTHIOT sjeh LT 2

[€. 1/1/2025-3R3TRT]

NOTIFICATION
New Delhi, the 23rd October, 2025

S.0. 4835(E).— In exercise of the powers conferred by sub-section (1) of section 3 of the Regional Rural
Banks Act, 1976 (21 of 1976), the Central Government, on being requested so to do by the State Bank of India hereby
changes the name of Jharkhand Rajya Gramin Bank to Jharkhand Gramin Bank.

[No. 1/1/2025-RRB]
SHALINI PANDIT, Jt. Secy.

CIPECEL
% faoett, 23 srqay, 2025

1.3, 4836(37).—ef¥re urHior e Afaf=m, 1976 (1976 T 21) T 9RT 3 Y STLRT (1) T T
TIfeRal T ST Sd §Y, hesid SR, T oo ohl THRITET W, TAgeRT, el TAT (Gramin) % o A9 i
AR BT UTHIOT (Grameena) EEETGIN]

[€. 1/1/2025-AR3TE]
NOTIFICATION
New Delhi, the 23rd October, 2025

S.0. 4836(E).—In exercise of the powers conferred by sub-section (1) of section 3 of the Regional Rural
Banks Act, 1976 (21 of 1976), the Central Government, on being requested so to do by the Canara Bank hereby
changes the name of Kerala Gramin Bank to Kerala Grameena Bank.

[No. 1/1/2025-RRB]
SHALINI PANDIT, Jt. Secy.
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